FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR

COLORCITY HOMES PRIVATE LIMITED OPERATING IN REAL ESTATE CONSTRUCTION

DEVELOPMENT RESIDENTIAL COMMERCIAL SPACE AT GHAZIABAD, UP
(Under Regulation 36A (1) of the Insolvency and Bankrupicy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS
1./ Name of the corporate debtor | COLORCITY HOMES PRIVATE LIMITED
along with PAN/CIN/LLP No. | CIN No.: U70100UP2013PTC061038
2. | Address of the registered office | 3/4 Park Town Aditya World City NH-24 Near Wave
City & Wave City Gate Ghaziabad UP 201001 IN

3. |URL of website Not available

4, | Details of place where Real estate under construction propect sie located at
majority of fixed assets 3/4 Park Town Aditya World City NH-24 Near
are located Wave City & Wave City Gate Ghaziabad Up 201001 In

5. | Instalied capacity of main Complete project details including the records
products/ services pertaining 1o the home buyers has not been handedover

by the ex-management. To the extert available
information the Corporate Deblor has the Permissible
FSi of 85,462.50 Sq. Mir n land admeasuring 22.790
Sq. Mt. @ 3.75 FAR which includes permissible FAR of
2.50 and purchased FAR of 1.25 for Plot No. GH-3/4,
here-in-after referred to and called as "Entire Plot”
situated at Village Shahour Bamhetta, Pargana Dasna,
Tehsil 8& District Ghaziabad, Uttar Pradesh being part
of the Integrated Township and part completion for the
Integrated Township. it is further stated that the ex-
management has nat handed aver the original property
documents to the RP. The construction & development
work at the aforementioned land has not been done
excapt mnor work ! excavation of land.

6.|Quantity & value of mamn products/ | Ex-management has not provided the particulars of
services sold in last financial year |the Quantity and value of man products / senaces
in the last financial years i.e. ending on 31.03 2022,
7.| Number of employees!/ workmen | Ex-management has not provided the records /
details of employees/workmen. P&L Statement as
on 31.03.2019 does not reflect such expenses.

8. | Further details including last The ex-management has not handed over the complete
available financial statements | records (physical & electronic) of the CD to the RP,
(with schedules) of two years, | Financial statements avaiable with the RP can be
lists of creditors, relevant dates | oblained by writing emal 1o the RP at

for subsequent events of the cirp.colorcityhomes@gmail.com and also at
process are available at hemigupta@rediffmail.com

2. | Eligibility for resolution applicants | Kindly write an email to the RP on

under section 25(2)(h) of the cirp.colorcityhomes@gmail.com and
Code is available at also at hemigupta@rediffmail.com

10| Last date for receipt of expression | 16-05-2023
of interest

11.|Date of issue of provisional list of | 26-05-2023
prospective resolution applicants
12 | Last date for submission of 31-05-2023
objections to provisional list
13 | Process email id to submit EOl | Electronically at cirp.colorcityhomes@gmail.com
& at hemi iffmail.com and physically at
B-84, Takshia Colony Garh Road Meerut UP-250004
. Hemi Gupta
g‘la':& 30' ' '04'2!023 Resolution Professional for Colorcity Homes Private Limited
) Registration No.: IBBI/IPAOOZAP-NOO147/2017-18/10383
Address: 24 Medi Center, Opp. Eves Petrol Pump Hapur Road, Meerut (U_P.)-250002
| Mob.: 9359911588 | Email: hemigupta@rediffmail com, cirp_colorcityhomes@gmail.com)
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